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Bhrl Warior: May I know whether
the compensation for victims in the
major disasters hke Aryalur have
been settled by this time?

Shrl Jagjivan Ram: The compensa-
tion 15 paid for all railway accidents
irrespective of whether the fault was
of the railways or not

8Shri Warior: The Hon  Deputy
Mimster had stated that during the
last 5§ years the amount of compen-~
sation paid was about Rs 30 lakhs.
8o, I wanted to know whether com-
pensation at least for the major dis-
asters has been settled or not

Mr. Deputy-Speaker: He wantz to
know whether compensation for
major disasters has been settled or
not.

Shri Shahnawaz Khan: Yes, ar
Clsims Commssioners are appointed
and they settle it as quickly as pos-
sible, The hon Member has made
mention of the Anyalur acmdent

8kri Warlors And such other aca~
dents

Shri Shahnawas Khan: Regarding
that, I might mention that not only
we pay the amount decided by
Clums Comnussioner, but we
20 per cent over that
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Railway Ministry which would go-
vern or guide the Claims Commis-
gioner to determine the claimg In par-
ucul:r cases of injury or fatal scel-
dent

Mr. Deputy-Speaker: That has been
answered.

Shri Jagjivan Ram: That i» done
under the Act

Shri P, R Patel: 1 want to know
whether any compensation has been
paid to those persons who have been
mjured in Februery, very recently
this year, at Mehsana station. I want
to know whether any medical
doctor

Mr, Deputy-Speaker: Each indivi-
dual accident could not be answered
just now by the Minister
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Some Hon, Members: In English
also

$hri Mohiuddin: There has been 5o
further development in regard to the
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establishment of the Central Astrono- penses regarding travelling allowances,

mical Observatory. Due to the pre-
went foreign exchange difficulties, the
scheme has been postponed to the
Thard 'Five Yemr Plan.
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8hri Panigrahl: May I know whether
any preliminary expenses were In-
curred for setting up this observatory?

Sbri Mohiuddin: Prelimmnary ex-
penses were incurred only for observa.
tions made for selection of a suitable
site for this observatory. There might
hwhmmomtmnmu-

committees and so on.
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Shri M. K. Ghosh: May I know the
jocation?

Mr. Deputy-Speaker: We have
passed on to the next question. I am
soITy

Movement of Foodgrains

*1022. 8hri Harish Chandrs Mathur:
Will the Minuster of Food and Agrical-
tore be pleased to state:

(a) what 15 the quantity of food-
gramns which moved out of (i) Rajas-
than and (u) Punjab by rail and road
during 1958-59,

(b) what quantity of imported wheat
and other foodgrains was moved from
pombay and other places to Rajasthan
and Punjab during the same period;

(c) what 1s the cost of all this trans.
port, and

(d) whether Government have con-
sidered the adwvisabiity of regulating
and mimmsing cross-movements?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
and (c)} Information about the move-
ment of foodgrains by rail and road on
trade sccount 15 mot available,

- -
(b) Duning the period from 1st
April, 10568 to 21st Fdbruary, 1958, the





